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Title: Shri B.S. Yeddyurappa called the attention of the Minister of Agriculture to the situation arising out of drought and flood condition in Karnataka
resulting in suicide by farmers.

HON. DEPUTY-SPEAKER: The House shall now take up Item No.9, Calling Attention.

...(Interruptions)

SHRI B.S. YEDIYURAPPA (SHIMOGA): Sir, I call the attention of the Minister of Agriculture to the following matter of urgent public importance and
request that he may make a statement thereon:

"Situation arising out of drought and flood condition in Karnataka resulting in suicide by farmers"....(Interruptions)
SHRI KODIKUNNIL SURESH (MAVELIKKARA): Sir, We have raised an important matter....(Interruptions)
HON. DEPUTY SPEAKER: You have already raised it.
...(Interruptions)
HON. DEPUTY-SPEAKER: I have taken up Calling Attention.

...(Interruptions)

@fty aicft (o 21em aiveor Rig) = awarorolier Sureast salce, Aeravar oft ot & aurd o argen &) ... (crawor)
...(Interruptions)
14.01 hrs
At this stage, Shri Kodikunnil Suresh and some other hon. Members came
and stood on the floor near the Table.
... Interruptions)
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SHRI B.S. YEDIYURAPPA : Deputy-Speaker, Sir, I am thankful to you to have given me an opportunity to discuss about suicide by farmers in
Karnataka. I am also thankful to the Minister of Agriculture....(Interruptions)

I would like to express my deep distress over a series of farmers' suicides which are reported in Karnataka and is becoming epidemic each day. The
agricultural economy of Karnataka is a typical combination of vast drought-prone areas co-existing with regions having assured irrigation.
Historically, our State used to take significant and sensitive measures in land reforms, but I am unable to see the same level of empathy towards
farmers by the current State Government....(Interruptions)

As you are already aware, after realizing the pains of agriculture sector, when I was the Chief Minister I had tabled a first of its kind, a separate
Agriculture Budget in our State to the tune of Rs.17,857 crore during 2011-12 wherein mainly the rate of interest on crop loans of up to Rs.3 lakh
from cooperative institutions was reduced from 3 per cent to 1 per cent.&€| (JInterruptions)

An amount of Rs.1000 crore was provided for development of 10 lakh farmer's families under the 'Suvarna Bhoomi Yojana' and Rs.3,900 crore was
provided to supply quality free power to irrigation pump sets and Rs.1000 crore to revive tanks and fill water in dried tanks.

Now, I will come to the main issue of farmers' suicides in our state. According NCRB reports of 2013, there were 11774 farmers' suicides in the
country, of which 1403 were from Karnataka. For the last 6 months this number has already crossed 250, and Karnataka stands at second place for
the highest number of suicides in the country...(Interruptions).

As per the statement of the government of Karnataka itself, it would be very difficult for the state to achieve a target of 133 lakh tonnes of food
grains production fixed for the year of 2014-15...(Interruptions).

The Economic Survey of Karnataka for the year 2013-14 by The Department of Planning, Programme Monitoring and Statistics of the Government of
Karnataka listed following bottlenecks for the agricultural growth in the state...(Interruptions).

1. Low growth rate in agriculture sector
2. Fragmentation of land holdings

3. Dry land agriculture

4, Slow capital formation.

I would like to quote a few examples of their pain. Firstly, the dues to sugarcane farmers in our state alone are around Rs. 2500 crore. There have
been only discussions on this issue in the last two years but nothing has happened on the ground. The Government has fixed Rs. 2500 per tonne, but
sugar mills are paying as little as just Rs. 1700 per tonne. For sugarcane growers the State Government has promised to release the payment of

farmers from their exchequer before 315t July. The amount declared by the State Government was around Rs.600 crore...(Interruptions). Out of that,
Rs.350 crore payments have not reached the farmers still. I am not talking about the current year I am talking about the year 2013-14 payments.



Then, you can imagine the plight of the farmers in Karnataka...( Interruptions).

Most of the sugar mills have defaulted on payment to farmers, forcing them to take loan from loan sharks at an exorbitant rate of interest. When the
farmers cannot repay the loan, left with no options, we all know he can call the God and we all know, death is the only God who comes immediately
when we call...( Interruptions).

Recent drought and flood incidents in Karnataka apart from glaring unpreparedness of the State Government to reduce the disaster impact, also
goes to show that the funds released by the Central Government have not been utilised to the fullest and that the relief measures have not reached
the farmers. Crop insurance and weather based insurance relief have not been released...(Interruptions).

Another example of our State Government's apathy towards such suicide is, in some cases, they have paid Rs. 2 lakh or Rs 1 lakh each as
compensation to the family of the dead farmers, and others have merely got Rs.20000 only...(Interruptions)

There is no uniformity in fixing compensation. On top of it, the landless farmers who cultivate others' land are not eligible for any compensation and
have not been paid single paisa so far...( Interruptions).

For three months, on an average 2 - 3 farmers are ending their lives daily. Initially the Congress Government in the State chose to ignore the
suicides calling them isolated incidents not linked to farm sector crisis. But even after this number has gone up to 8 - 10 average per day, they are
continuing the claim the same. Some State Congress leaders have gone one step ahead alleging that farmers' suicide is a conspiracy to unseat their
CM. I do not understand, why would a poor farmer end his life for the sake of power hungry individuals? ...(Interruptions).

Mr. Deputy Speaker, Sir, we have been discussing various reasons behind the series of farmers' suicides. The problems are clearly multi-pronged.
They are sociological, economic and agricultural dimensions. At the same time, a serious agrarian crisis shaped by an increased cultivation cost and
decline in agricultural income is definitely the root cause of S0 per cent of such suicides. ...(Inferruptions).

In fact, I have visited a few families of the deceased and wherever I have visited, such suicides were linked to drought or crop loss. Hence even
assuming that not all these deaths might be suicides due to agrarian crisis, the numbers are still alarming and disturbing enough that warrant taking
immediate measures to curb it.

I feel cracking down on illegal moneylenders is a socially complex issue. There is a need to examine who exactly we are planning to crack down on.
Are the moneylenders who give hand loan on mutual understanding? Will micro finance companies that charge high rates face any action from the
Government? This is an important aspect to look into.

Farmers are not getting sufficient credit or crop insurance, electricity, high yielding generic seeds or machinery or sufficient water. 82 per cent of
small farmers cannot afford to pay 10 per cent premium for insurance. During natural calamities the investment of the farmer's loan borrowed and
the family labour are all lost. But the Government neither gives insurance nor pays compensation fully for natural calamities. For this reason the
farmers are committing suicides.

I would like to request the Government to do modifications in crop insurance schemes and villages should be considered as units to release funds for
flood and drought related areas. It should be made farmer friendly. Modified National Agricultural Insurance Scheme was implemented on pilot basis
in 50 districts in 2010-11. It should be implemented all over the country to avoid suicides by farmers. Fertilizer subsidy should be given to farmers
based on the land holding and cropping by remitting to his account.

Labour availability has become extremely critical and also highly expensive. Agricultural activity is seasonal and therefore 50 per cent subsidies
should be given on all machinery with no import duty. Floods and droughts have forced the farmers to commit suicides in Karnataka. Since the last
six month more than 250 farmers have committed suicides. According to a survey more than 50 per cent of horticulture crops cultivated on 25,650
hectares have been lost owing to drought. There has been a tremendous delay in disbursing monetary assistance promised to drought affected
farmers but this has become an endless wait for the farmers.

In fact, the Disaster Management Authority of the Government of Karnataka allegedly has not held a single meeting to tackle the problems of
farmers in the drought hit areas of the State. The farmers in North Karnataka have been the worst hit. More than one lakh farmers have migrated to
Goa, Andhra Pradesh and Maharashtra to find jobs. The migrant labourers from North Karnataka are becoming the main labour source to
construction sector in the cities.

Failure of crops is due to the failure of rainfall and drought. The prices of inputs such as seeds, fertilizers and pesticides have gone up and prices of
crops have been pushed down to below the cost of production. The farming community experiences financial stress due to price crash of agricultural
products and as a result there is increase in the debt burden.

Due to failure of rainfall and also failure of bore wells, there has been a sharp decrease in ground water table. Improper supply of electricity in the
State has resulted in the inability of the farmers to supply water to the field.

As per the clarifications given by Shri Arun Jaitley, the hon. Finance Minister, I understand that the farmer's suicide rates are going down in our
country. According to the National Crime Records Bureau data, 11,772 farmers committed suicide in 2013. It is a matter of relief that due to positive
steps taken by the Modi ji's Government, the numbers have come down by 5,650 in 2014.

Though the Opposition Party is struggling hard to prove that BIP-led NDA Government is against farmers, our Government is quietly working to make
farming a profitable venture for our farmers through numerous initiatives.

One among them is the important decision of the criterion of 50 per cent crop damage for providing compensation to affected farmers has been
reduced to 33 per cent, which will help more farmers to get compensation for the crop loss. They have also raised the parameters for helping



farmers. That is, the amount of compensation has been increased to 1.5 times, by 50 per cent.

To help the industry clear its cane dues arrears, a proposal has been cleared to provide soft loans to the extent of Rs. 6,000 crore to the sugar
industry. The Cabinet Committee on Economic Affairs has provided one year halt on this loan and will bear the interest subvention cost to the extent
of Rs. 600 crore for the said period. To ensure that farmers are paid their dues timely, the Centre has mandated that banks will obtain from the
sugar mills the list of farmers with bank account details.

The new Scheme, Pradhan Mantri Krishi Sinchayee Yojana, shows the Government's commitment to provide assured irrigation to much of our rain
dependant farmland. The flagship Soil Health Card Scheme has been implemented.

Our Government is also committed to speed up setting up the agricultural corridor between Punjab and West Bengal. The aim of the corridor is to
build the entire eco system centred on agriculture. This would be the biggest in the world covering about four million hectares of the most fertile
land in the globe.

Rice Mills, oil extraction units, vegetables and fruits processing industries together with back-end cold storage facilities would be set up in the
proposed corridor. About Rs. 5,000 crore has been set aside for setting up scientific warehousing infrastructure to increase the shelf life of the
agricultural produces.

I would request the Agriculture Ministry to come to the rescue of the farmers of the country in this issue and give directions to all the nationalised
banks to give loans at three per cent for farmers on all types of loans and for agricultural machineries because small, marginal and tenant farmers
are dependant on private money lenders, who charge more interest because of which the farmers are suffering in the country.

The farmers' families should be provided free treatment in the Government and private hospitals. The State Governments and the Central
Government should bear these expenses. ...(Interruptions)

HON. DEPUTY-SPEAKER: Shri Yediyurappa please conclude.
...(Interruptions)
SHRI B.S. YEDIYURAPPA: Sir, I will conclude within two minutes. ...(Interruptions)

The State Government in its reply has accepted that NBFCs have been charging highest rate of interest that is to the tune of 30 to 36 per cent per
annum which amounts to three per cent per month. I would like to know what action has been initiated by both the State Government and the
Central Government and what is the awareness programme that is being conducted by the State Government to bring the farmers within the banking
networks. The Karnataka Government, as far as my information goes, is not doing any such programmes. I would also like to know what is the
programme and the plans that the Government is having in its plan of action to avoid the exploitation of farmers by the NBFCs.

We have the figures of the suicide of farmers for the year 2014, which is 768. The figures have not been provided for the year 2015 by the Karnataka
Government according to your statement. I feel the State Government is deliberately avoiding to provide those figures because it is highly alarming.
Sir, the suicide numbers have crossed 200 in the last just 60 days....(Interruptions)

Hon. Deputy-Speaker, Sit, I repeat that the suicide numbers have crossed 200 in the last just 60 days by which we can imagine the
situation....(Interruptions) One of the reasons for this is the non-payment of dues to the sugar-cane growers by the sugar mills. The State
Government's action to make this payment is very inadequate. It is showing just lip sympathy to the farmers....(Interruptions) Please advise the
State Government to implement the fair, remunerative price which is decided by the UPA Government itself....(Interruptions)

Hon. Deputy-Speaker, Sir, Shri Rahul Gandhi is visiting various States in the country where farmers' suicides are taking place. But I fail to understand
why he is not visiting the house of the farmers in Karnataka who had committed suicides....(Interruptions)

I would also like to bring to the notice of the entire country that though he had recently visited Bengaluru, yet he did not make up his mind to visit
the houses of farmers who had committed suicide....(Interruyptions) I am unable to understand why he is differentiating between one State farmers
and another State farmers....(Interruptions)

Hon. Deputy-Speaker, Sir, lastly, I would like to say that let Shri Rahul Gandhi clarify whether he is going to advise the State Chief Minister in this
regard? Will he make public what advice he has given to the Chief Minister of Karnataka?

As a people's representative of Karnataka, I invite Shri Rahul Gandhi to visit Karnataka and understand the situation there.

With these words, I conclude. I would thank you very much.
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